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THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI

DHOTRE SANJAY SHAMRAO): (a) and (b) The Cabinet in its meeting held on 23.10.2019
approved the revival plan for BSNL and MTNL. The revival plan inter-alia, includes the
measures to reduce the staff cost through a Voluntary Retirement Scheme (VRS) to the
employees of age 50 years and above, administrative allotment of spectrum for providing
4G services, monetisation of assets, debt restructuring by raising of sovereign guarantee
bonds and in-principle approval for merger of BSNL and MTNL.

The Government has approved ` 29,937 cr (` 17,169 cr on account of  ex-Gratia on
VRS and ̀  12,768 cr. due to preponement of pensionary benefits spread over a period of ten
years) through budgetary allocation for VRS. Full cost of spectrum (excluding GST) of
`14,115 cr. for BSNL and of  ̀  6,295 cr. for MTNL will be funded by Government through
equity infusion and subscription to non-cumulative preference shares respectively. GST
component of  ` 3,674 cr. on the cost of spectrum will also be funded through budgetary
allocation from Government. Government has also approved sovereign guarantee bonds of
` 15,000 cr. to be raised and serviced by BSNL and MTNL.

Connections of Gram Panchayats with internet

†1143. DR.  KIRODI  LAL  MEENA: Will the Minister of COMMUNICATIONS be
pleased to state:

(a) whether a scheme to connect every Gram Panchayat with internet service has
been chalked out;

(b) if so, the State-wise details including the States of Rajasthan, Haryana, Punjab
and West Bengal at present;

(c) whether it is a fact that the internet service is not functioning properly in the
Gram Panchayats which were already connected with internet;

(d) whether Government has formulated any action plan for monitoring the same;
and

(e) if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI
DHOTRE SANJAY SHAMRAO): (a) and (b) BharatNet project is being implemented in a
phased manner to provide broadband connectivity to all the Gram Panchayats (approx.
2,50,000) in the country. As on 07.11.2019, a Total of 1,28,376 Gram Panchayats (GPs) have

been made Service Ready.

†Original notice of the question was received in Hindi.
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As part of BharatNet project, the Last Mile connectivity, through Wi-Fi or any other

suitable broadband technology to access broadband /internet services, is to be provided

at all the 2.5 lakh GPs in the country. Towards this end, provisioning of 2 Wi-Fi Access
Points (APs) is under implementation in each of the GPs of BharatNet Phase-I. As of now,

Wi-Fi hotspots have been installed in 45,769 GPs (including 983 on satellite media).

The State-wise details including the States of Rajasthan, Haryana, Punjab and West

Bengal are given in Statement (See below).

(c) to (e) For proper maintenance & functioning as well as for providing stable

broadband connections, the following steps have been taken:

• Network is being monitored through Network Operating Centre (NOC) and its

reports are being monitored on a regular basis.

• The Digital Communications Commission (DCC) on 13.06.2019 has approved to

award the work of maintenance (i.e. Operations and Maintenance of incremental

Optical Fibre Cable (OFC) network and First Line Maintenance of equipment and

supporting infrastructure) in each of 1.25 lakh GPs of the BharatNet Phase-I, to
CSC e-Governance Services India Limited.

• The Operations and Maintenance (O&M) of BharatNet Phase-II network, is to be
carried out mainly through the respective Project Implementation Agencies (PIA).

Statement

State/UT-wise, status of BharatNet protect

Sl. No. State/UT Service Ready No. of GPs where
GPs (Including Wi-Fi hotspots

BHQs) installed

1 2 3 4

1. Andhra Pradesh 1589 0

2. Arunachal Pradesh 230 142

3. Andaman and Nicobar Islands 8 0

4. Assam 1622 4

5. Bihar 7406 295

6. Chandigarh 13 12
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7. Chhattisgarh 4536 517

8. Dadra and Nagar Haveli 21 0

9. Daman and Diu 18 0

10. Gujarat 8442 26

11. Haryana 6188 1063

12. Himachal Pradesh 241 330

13. Jammu and Kashmir and Ladakh 977 739

14. Jharkhand 2425 312

15. Karnataka 6235 2569

16. Kerala 1129 731

17. Lakshadweep 0 0

18. Madhya Pradesh 12752 1350

19. Maharashtra 15245 776

20. Manipur 326 161

21. Mizoram 41 0

22. Meghalaya 192 70

23. Nagaland 127 0

24. Odisha 3697 111

25. Puducherry 101 81

26. Punjab 10996 0

27. Rajasthan 8713 8813

28. Sikkim 18 0

29. Tamil Nadu 0 0

30. Telangana 2047 0

31. Tripura 558 80

32. Uttar Pradesh 28738 27223

33. Uttarakhand 1525 353

34. West Bengal 2220 11

TOTAL 128376 45769

1 2 3 4


